T ———

Yol Torur= wr
dutive s G
TIAR, 3 TawET, 1997/4T99%,12, 1919 4%}

SYEA 2-00 T

v )
1 s i A Tod M w O i o IE Seaw e wmi |

[T Yed W wEga W Sy we

2. S warer e oww,TEm owh, N wm B, bl fawg W W e
 wF oft, ¥ wer ¥ o dar Y5 arw s ¥ yieae ¥ ddhw
TR 99 UTE W WA |
VESIES

3. I THW T
N gfe =T FRFAT

Teriatas e Bor -

"B T% waE TIAT 26-8-1997 W weR ¥ wegad Twaw wtwba ¥ giasre
Y owEAd ¥ "

Ty IR
4 Teet T Uoe gar ¥ fed wh arwd SoTy SN |

Tt wr oW, faerer v e

5.313 ST-veada, @ N Tawh Aites wd surawive Tadeer wieg Tadowe, 1997
1997 T Ta¥a® dear-14] W TOWTA T E qAT WA



Tt oft gowire 9 |
Jof wr.wwdiw wEft,Teem W Tewhl Yoot wdddiewi Tadus, 199781997
1 Talgs WEr-15§ #F qrwIa 6 1 agEia et |
Tadow off qoanhre =% |
{38 =T-vva<, @ W ywrg war ¥ -

et fw-vEdnll T Tadow, 199731997 # Toaw  dwr-12§
¥ Ta= TEar 9Ty |

gz ff vETT O T TadoE o Tiika Teor Sy oo

- faf o oy, Yaew WS wery Wt -

vl Py sdidntysl Yadow,1997f1997 = Tavusw d@m-13%
¥ Ta=re e ar o

T ft yEra W T w UTRE Toar Sy |

FAFF T

6+ ft g w7 I ¢
R ﬁmﬁr?«sﬁw

- h,m,w *--...14"‘"“—“— ﬁ.—
e

= N*ﬁr?qnﬁrm\\
a'afmﬁ‘rn S

Y- o= ear
atae



DELHI LEGISLATIVE ASSEMBLY

7}
Kewvited LIST OF BUSINESS

Wednesday, September 03, 1997 / Bhadrapad 12; 1919 (Saka)

QUESTTONS

Questions as entered in separate list to be asked and  answers
given,

PAPERS TO BE LAID ON THE TABLE OF THE HOUSE

Shri Harsharan Singh Balli, Minister of Industries to lay on the
Table of the House the papers regarding Justice Leila Seth
Commission of Inquiry Report about the death of Shri Rajan Pillai,
who died in Tihar Jail.

MOTION

Shri Jag Parvesh Chandra :
Shri Satish Chandra Khandelwal :

to move the following motion :-

""that this House agrees to the Report of Rules
Committee presented to the House on 26th August,
1997,

SPECIAL MENTION
Matters to be raised by Members as given in separate list.

INTRODUCTION, CONSIDERATION AND PASSING OF BILLS

(1) Dr. Harsh Vardhan, Minister of Health to move for leave to
introduce '"'The Delhi Council for Physiotherapy and
Occupational Therapy Bill, 1997 (Bill No.14 of 1997)".

ALSO to introduce the Bill.

(2) Prof. Jagdish Mukhi to move for leave to introduce "The Delhi
Sales Tax (Amendment) Bill, 1997 (Bill No.15 of 1997)'".

ALSO to introduce the Bill.

(3) Dr. Harsh Vardhan, Minister of Health to move that -

"The Delhi Quackery Prohibition Bill, 1997 (Bill No.1Z
of 1997) be taken into consideration'.

ALSO to move that the Bill be passed.

(4) Prof. Jagdish Mukhi, Minister of Finance, to move that -

"The Delhi Sales Tax (Amendment) Bill, 1997 (Bill No.13
of 1997) be taken into consideration.

ALSO to move that the Bill be passed.
SHORT DURATION DISCUSSION

Shri Deep Chand Bandhu :
Shri Ramvir Singh Bidhuri :

to raise the Short Duration Discussion regarding large scale
encroachment and construction on Government land.

P.N. GUPTA
SECRETARY




